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01 08 2017- CA(CAA)N0.258/KB/2017 — Tinnevelly Tutocorin Investments Ltd.

ORDER

Ld. Lawyer on behalf of the petitioner(s) as also intervenor are present.

Ld. Lawyer appearing on behalf of the intervenor submitted that a number
of proceedings are pending against the applicant in various courts which

are suppressed in the application hence opposing to the admission.

It is directed that the intervenor may file certified copies of all the
proceedings, if any, pending before any other court so as to substantiate

the contention.

Fixed on 10.08.2017.
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MEMBER(J)




